Take notice that the following matter Adjourned on 18.11.2019 will be listed in the court of Chairperson as

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

indicated below:

Dated: 21.11.2019

NOTICE

S. No. Case No. Name of the parties Original date of Next Date of
Hearing Hearing
1. | LA No. 2640 & 3210 | Atlas Cycles (Haryana) Ltd. & 18.11.2019 13.12.2019
of 2019 in Comp. App. | Ors.
(AT) No. 57 of 2019 Vs.
Vikram Kapur & Ors.
2. | LA. No. 2870 of 2019 | State Bank of India & Ors. 18.11.2019 25.11.2019
in Comp. App. (AT) Vs.
(Ins) No. 268 of 2019 | MBL Infrastructure Ltd & Anr.
3. | LA.No. 3269,3270 of | Bank of India 18.11.2019 25.11.2019
2019 in Comp. App. Vs.
(AT) (Ins) No. 235 of | MBL Infrastructures Ltd. & Ors.
2018
4. | Review Application Central Bank of India 18.11.2019 13.12.2019
No. 25 0f 2019 in Vs.
Comp. App. (AT) (Ins) | Dinkar T. Venkatasubramanian,
No. 531 of 2018 R.P. for Amtek Auto Ltd.
5. | LA. No. 3051 of 2019 | Adarsh Buildestate Ltd & Ors 18.11.2019 13.12.2019
in Comp. App. (AT) Vs.
No. 267 & 27810 308 | Union of India
of 2018
6. | Review Application Ghanashyam Mishra & Sons Pvt 18.11.2019 13.12.2019
No. 14 of 2019 in Ltd.
Comp. App. (AT) (Ins) | Vs.
No. 437 of 2018 Orissa Manganese and Minerals
Ltd. & Ors.
With
7. | Review Application Edelweiss Asset 18.11.2019 13.12.2019
No. 17 of 2019 in Reconstruction Co. Ltd.
Comp. App. (AT) (Ins) | s,
No. 444 of 2018 Orissa Manganese and
Minerals Ltd.& Ors.
8. | Comp. App. (AT) (Ins) | Janak Dhawan. 18.11.2019 17.12.2019
No. 769 of 2019 Vs.
Famous Innovations Digital
Creative Pvt Ltd & Ors.
9. | Comp. App. (AT) (Ins) | Anjan Ghosh. 18.11.2019 06.12.2019
No. 869 of 2019 Vs.
Asset Reconstruction Company
Part Heard (India) Ltd.
10.| Comp. App. (AT) (Ins) | JM Financial Asset 18.11.2019 25.11.2019

No. 928 of 2019

Reconstruction Company Ltd.
Vs.

Amresh Shukla IRP City Mall
Vikash Pvt. Ltd.




11.| Comp. App. (AT) (Ins) | JSW Steel Ltd. 18.11.2019 06.12.2019
No. 957 of 2019 Vs.
Mahender Kumar Khandelwal &
Ors.
With
12.| Comp. App. (AT) (Ins) | Sanjay Singal & Anr. 18.11.2019 06.12.2019
No. 1034 of 2019 Vs.
Punjab National Bank & Ors.
With
13. | Comp. App. (AT) (Ins) | Kalyani Transco. 18.11.2019 06.12.2019
No. 1035 of 2019 Vs.
Bhushan Power & Steel Ltd.
Through RP & Ors.
With
14.| Comp. App. (AT) (Ins) | Jaldhi Overseas Pte. Ltd. 18.11.2019 06.12.2019
No. 1055 of 2019 Vs.
Bhushan Power Steel Ltd & Ors.
With
15. | Comp. App. (AT) (Ins) | Medi Carrier Pvt Ltd. 18.11.2019 06.12.2019
No. 1074 of 2019 Vs.
Mahendra Kumar Khandelwal
RP of Bhushan Power and Steel
Ltd & Anr.
With
16. | Comp. App. (AT) (Ins) | CJ Darcl Logistics Ltd. 18.11.2019 06.12.2019
No. 1126 of 2019 Vs.
Mahender Kumar Khandelwal
RP of Bhushan Power & Steel
Ltd.
17. | Competition Appeal Karnataka Power Corporation 18.11.2019 17.12.2019
(AT) No. 36 of 2018 Ltd.
Vs.
Competition Commission of
India & Ors.
18. | Competition App.(AT) | Meru Travel Solutions Pvt. Ltd. 18.11.2019 16.12.2019
No. 63 of 2018 Vs.
Competition Commission of
Part Heard India &Ors.
With
19. | Competition App.(AT) | Meru Travel Solutions Pvt. Ltd. 18.11.2019 16.12.2019
No. 64 of 2018 Vs.
Competition Commission of
Part Heard India & Ors.
With
20. | Competition App.(AT) | Meru Travel Solutions Pvt. Ltd. 18.11.2019 16.12.2019
No. 65 of 2018 Vs.
Competition Commission of
Part Heard India & Ors.
With
21.| Competition App.(AT) | Meru Travel Solutions Pvt. Ltd. 18.11.2019 16.12.2019

No. 66 of 2018

Part Heard

Vs.
Competition Commission of
India & Ors.




22. | Transfer Original Shobha Rani Jain 18.11.2019 16.12.2019
Petition (AT) (MRTP) | Vs.
No. 06 of 2017 Delhi Development Authority
(Old RTPE No. (DDA)
323/1996)
Copy to: -
1. Notice Board By Order
2. Reception
3. Record File -sd/-
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